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1.3, 996(3T). —Fra 1T TLHTL, TEIT TSI AT 1956 (1956 F1 48) (SrF =0H T8 wramq
I<h ATETHIT FgT TAT &) T 91T 3F ol IT-eITT (1) FIET V& RRAT T TN Fd g0, Tg THTHTT g1 ST
% geaTd o g 157 & AT orer & NH119A % 6,51, 40.553 ¥ .. 74.432 T & -G & (A0
(ATEHT/UEE 9Tee Aled 2-AA/4-I7 FT FATET (), TALEAT, TaeT 3T TATAT & Al FASTT & (0
g M Tuterd g et |@ferd auia A= s qeg=T § &3 737 8, UEr $f® #7 oS i3 & 70 e i
T AT 2 |

Fre AT =Af<h, ST 3<% G # Baeas g, 3 Afaf=aw &t gy 37 6t IT-am7 (1) F eI qarh
TATSI o 1T UHT IF o ITANT 92 TSI H TH ATSEAAT & TR Sl A & ShHE & 6 FiaL v
AT Tohe T AT |

UHT S AT HETH TTTEERT, AT S AU AL i o1ad & H TE&Idq i ST0AT AT 3T
IHF ATYTY ATAHRIAT T SITUT S Terd TTra=RT<r, satyshat &1 sAf<mrg =9 § 77 Bt Ao g9 g
e ST T STAEL T ST UHT ST 6 GAaTs o6 TET TAT UHT S S 2 6 T, q(= His 2, 5o
TqETH TTTHTLT AT qHHA, AT G AT AT SAAIAT T SATHATT T AT IT SATATT HL T |

I SAferfea it & 3 it IT-LTRT (2) F TfT werw wrfersTe grer oAt i e oft sraer sifay
T |
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TH ATAAT o AT ST ATAT I F LT ST A AL TAH TTIEHRTEN & IF FATAT | ITAH
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |

fag T % oL Sy & NH119A % 3.1, 40.553 & f6.#1.74.432 ¥ g st it i aeft s

<R srerat s afga s v @it e

T FT 9 g ISEEIEIEACIE R
i AT H&IT gEE || = I FT R qr #r

& THTT & (eIt TFTS) CELT)

i) EEI @)
=21

1 2 3 4 5 6
AT T ATH: I r@y
AT T ATH: AL
1 15/369,22,26,27,30 BEi gvgT || 0.746242 (TFT) 0.302
2 16 qwEEr || ¥Ear || 0.1576001 (THT ) || 0.0637799
3 24/318,326,316,315,314,330 BEi gvgT || 0.0397999 (v=¥ )| 0.0161068
4 25/325,318,319,320 Bl CErAY 0.1614 (T#¥ )| 0.0653177
5 27/321,322,323,320,319,324 BE( CErAY 0.0907 (T#¥ ) || 0.0367058
6 28/369,368,321,322,323 BEi g¥gY || 0.2822006 (TFT ) || 0.1142048
7 29/22,371,369,368 fastr gagT |[0.5378996 (T )| 0.2176851
8 30 ECARAF AL 0.0862001 (us¥ ) || 0.0348847
9 304/232,109,110,112,70,108,65,64,63,62 fast gagL 0.0302 (u=¥ ) || 0.0122218
10 305/61,66,70,65,64,62 fastr gagL 0.0861 (ua¥ ) || 0.0348442
11 || 306/57,60,61,68,70,66,67 st EY 0.4134 (W) || 0.1673007
12 || 307/57,60,61,68,69,70 st EY 0.2923 (W< ) || 0.1182922
13 || 309/34,36,37,38,39,69,70 BE(l CErAS 1.2345 (W=7 ) || 0.4995953
14 || 31/372,373,374,378,379 BE(l #9727 || 0.0813001 (=¥ )| 0.0329017
15 || 310/270,271,272,273,43,42,37,34 TR 2:@ 0.0426 (T ) 0.01724
16 || 32/22,371,372,375,376 st gg¥ || 0.6957002 (U7 ) || 0.2815459
17 2421,81/1 19,1 10,112,106,107,71,72,70,74,86,105,1 | o o jﬂgt 17082 (ww<) || 0.6012001
18 34/375,376,377 IGEill ggL 0.1509 (u=*¥ )| 0.0610684




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3
19 || 340/117,116,114 st AEY 0.1119 (u=¥ )| 0.0452853
20 || 341/114,113,112,103,115 Ll TR 0.045 (w#¥ )| 0.0182112
21 || 342/118,117,114,113,112 IEEil geT || 1.017899 (u#¥ )| 0.4119385
22 || 343/119,120,118,113,112 st gAEY 0.2591 (u=¥ ) || 0.1048563
23 |[344/119,120,121,122,112,110,109,108,70,34,7 || LTy FET 0.0955 (77 ) || 0.0386483
24 || 401/372,373,374,378,379 ILEil ggY || 0.0129999 (T#¥ ) 0.005261
25 ||7 THRTL TrET 0.149 (W% ) || 0.0602995
26 || 9/15,16,17,18,22,25,26,27,28,29,30 IEEil ggY || 0.6121013 (=¥ )| 0.2477139
AT T ATH: T
T T ATH: AGASHS
27 |[10/9,10/39 IEEil 3 & 1.239 (t#< )|l 0.5014164

-
28 || 11/10 fast ) 0.0976 (u=¥ )| 0.0394982
29 |[12/11 AT T 0.0284 (T+¥ ) || 0.0114933
30 || 13/12 EEl 3 & 0.231 (T#T )| 0.0934844
31 || 14/13 IEEil 3 & 0.0104 (u=¥ )| 0.0042088
32 || 2117 ECARAF Tter 0.0687 (u=¥ )| 0.0278025
33 || 22/18 EEl 3 T 0.0542 (T#¥ ) || 0.0219344
34 |[36/105 IEEil 3 & 0.6689 (T#¥ ) || 0.2707001
35 ||46/67 EE 3 & 0.275 (mF7) || 0.111291
36 || 47/68/730 TR T - 0.1171 (T#T ) || 0.0473897
37 ||48/68 IEEil 3 & 1.2921 (w#< ) || 0.5229057
38 || 56/67 fastr 3 & 0.1248 (u=¥ )| 0.0505059
39 ||57/103 st 3 T 0.1935 (T#¥ ) || 0.0783084
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40 | 58/104 IGEil 3 & 0.2671 (u=¥ )| 0.1080939

41 ||59/102 TR Tter 0.0781 (T#¥ ) || 0.0316066

42 ||7/7,727 TR ! 0.0279001 (T=¥ ) 0.011291
T

43 || 8/7 AT ! 2.4893 (TFT ) 1.007406
R

T FT ATH; AT

44 || 1168 fosfr ) || 0.4286987 (T#FT) | 0.1734925
CRERS

45 |[1169/1512 IGEil ) 0.1677999 (v#¥ ) || 0.0679077

46 || 1170/1515 st 2:: i 0.1482 (W7 )| 0.0599757

47 || 1177/1517 fosfr ) & 0.0982 (T#7 ) 0.039741

48 || 1178/1518 fast ) o 0.0962 (u=¥ )| 0.0389316

49 || 1181/1521 fasfr ) T 0.0308 (T#< ) || 0.0124646

50 || 1193/1383,1384,1397 EEl ) T | 0.7564991 (m#FT)| 0.3061514

51 || 1194/1386,1385,1384,1383 fasfr ) “ | 0.9206995 (mF¥ ) || 0.3726022

52 || 1199/1584,1582,1526,1527,1585 TR TqT 0.2052 (T#¥ ) || 0.0830433
CRERS

53 || 1200/1398,1399,1400 fasfr ) 0.0196 (T#7) 0.007932

54 || 1201/1396,1402,1400,1398 EEl ) = | 0.7378011 (m#FT)| 0.2985836
CRERS

55 || 1204/1399,1400,1402 fasfr ) 0.772101 (w#¥ ) || 0.3124646

56 || 1215/1400,1524,1412 IGEil ) = |l 0.1317999 (w7 ) || 0.0533387
CRERS

57 || 1216/1400,1530,1412,1525,1399,1526,1529 IGEill ) 1.492501 (T#< ) || 0.6040065
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58 || 1220/1526,1529 IGEil ) < || 0.2643006 (mFT)| 0.1069607
CRERS

59 || 1221/1526,1527,1529 ILEil ) 0.1862 (T#¥ ) || 0.0753541
CRERS

60 || 1222/1582,1584 st ) 0.1309 (u=¥ )| 0.0529745
CRES

61 || 1226/1584 IGEil ) 0.0456999 (T#¥ ) || 0.0184945

62 || 1256 st ggY || 0.0499999 (TF¥ ) || 0.0202347
CRERS

63 || 1257/1597 fosft ) 0.1068999 (T+¥ ) || 0.0432618
CREES

64 || 1258/1596 IEEil ) 0.4283997 (w#< )|l 0.1733711
CRERS

65 || 1259/1595 IEEil ) 0.2214999 (w7 ) || 0.0896398
CRERS

66 || 1261/1589 fosft ) 0.0456001 (T¥ ) || 0.0184541
CRERS

67 || 1262/1590 IEEil ) 0.2096001 (T ) 0.084824
CRERS

68 || 1263/1591 EEl ) 0.3231005 (T#¥ ) || 0.1307568

69 || 1264/1594 IEEil ) | 0.412609 (T ) || 0.1670174

70 || 1267/1600 IEEil gg? | 0.2922007 (T#¥ )| 0.1182517

71 || 1276/1608 TCHRTL amgT |/ 0.2381001 (w#¥ ) || 0.0963578

72 || 1280/1610 IEEil ) & 0.0426 (T#¥ ) 0.01724
CREES

73 || 1281/1611 fastr ) 0.5598989 (T#7 ) || 0.2265884

74 | 1282/1616 fastr gegY || 0.0381999 (T#¥ )| 0.0154593

75 || 1283/1615 IEEil ) = || 0.4136009 (wsT) || 0.1673816
CREES

76 || 1284/1614 fastr ) 0.3821006 (T#< ) || 0.1546338

77 || 1285/1617,1618,1619 TR ag% || 0.1516001 (T )|l 0.0613517
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78 | 1286/1619,1618,1617,1620 25 “ |l 0.7700095 (=) || 03116552

79 | 507 7T |0.0158999 (mFT) | 0.0064346

80 | 508/811 ; “ | 0.0629001 () || 0.0254553
EREAS

81 | 509/811,814,815,817 1 0.5923012 (W7 ) || 0.2397005

82 | 510/813 ; “ | 0.3906009 () || 0.1580737

83 | 511/812,815 2 | 0.7451902 (www) | 0.3015783

84 | 512/812,815 T |0.0557001 (wFw) | 0.0225415

85 | 526/819,820,821,822,823,824,1717 ; “ || 05144993 () || 02082153
CREAS

86 || 527/826,825,823,824 1 0.7483003 (W7 ) || 0.3028329

87 || 532/826,1711 F7ET | 0.0757001 (w#¥) | 0.0306354
CREAS

88 | 533/830,831,838 1 0.5655007 (W& ) || 0.2288547
CREAS

89 | 535/838,839,840 1 0.2315001 (W#7 ) || 0.0936868
CREAS

90 || 536/1708,839,840 1 0.6330999 (W#7 ) || 0.2562121

91 | 538/839,1710,1711 : “| 04211 ()| 0.0490085

92 | 542/1685 2): | 0.1120001 (=) || 0.0453258

93 || 546/1675 1’: “ | 0.4130093 () || 0.1671793

94 | 547/1676 ; “| 04113 ()| 0.1664508

95 | 549/1677 2’: “ || 0.4200002 () || 0.1736139

9 | 552/1680 T 00920 () || 00375961
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97 || 553/1681 st 2_’@ 0.2045 (TF7 ) 0.08276
98 || 554/1682 st TET 0.3361005 (77 ) || 0.1360178
99 || 555/1685,1684,1687 st TET 0.2535987 (77 ) || 0.1026305
100 || 556/1683 st 2_’@ 0.6869009 (T#7 ) || 0.2779846
101 || 557 st ge? || 0.0175999 (w#7 ) || 0.0071226
T FT AT T )

102 || 140 st 2—’@ 0.361999 (W7 ) || 0.1464994
103 || 141 st 2_"3? 0.1488 (T7 ) || 0.0602185
104 || 147 st 2_"3? 0.8975 (U#7 )| 0.3632133
105 || 148 st 2—’@ 0.6002 (T#7 ) || 0.2428976
106 || 149 st 2’*‘%? 0.3521 (T#7) || 0.1424929
107 || 150 st 2—'@ 0.1201 (m¥ ) || 0.0486038
108 || 152 st 2_"3? 0.0245 (T#7)|  0.009915
109 || 156 st 2—'@ 1.3843 (TF7) || 0.5602185
110 || 157 st 27@ 0.2298 (T#7 ) || 0.0929988
111 || 158 st T%T 0.5246 (T#7) || 0.2123027
112 || 44 ot ?ﬂ? 0.0472 (wF% )| 0.0191016
113 || 45 st TTET 0.2743 (w77 ) || 0.1110077
114 | 46 st TTET 0.0161 (T%7) || 0.0065156
115 || 50 st Tm 0.7907 (T#% )| 0.3199919
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116 || 51 st 1 i 0.3949 (v=¥ )| 0.1598138
117 || 52 st ) & 0.4275 (u=¥ )| 0.1730069
118 || 53 AT ) T 0.1668 (T#¥ ) 0.067503
119 || 54 TR FLGT 0.1703 (T*Z ) || 0.0689195

Total || 17.1445743

[®T. €. NHAI/PIU/Patna-Ara-Sasaram/LA/2021/3A]

g FHHET, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th February, 2026

S.0. 996(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH119A in the
stretch of land from Km. 40.553 to Km. 74.432 in the district of BHOJPUR in the state of BIHAR, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, DLAO BHOJPUR in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH119A in the stretch of land
from Km. 40.553 to Km. 74.432 in the district of BHOJPUR in the state of BIHAR.

State: BIHAR District: BHOJPUR
SL Survey/Plot Number Type of Land Nature of Area Area
No. Land (in Local (in
Unit) Hectares)
1 2 3 4 5 6

Taluk: Charpokhari

Village: Madhuri

. 0.746242
1 15/369,22,26,27,30 Private dhanhar 0.302

(Acre)
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0.1576001
2 16 Government Raasta 0.0637799
(Acre)
. 0.0397999
3 24/318,326,316,315,314,330 Private Dhanahar 0.0161068
(Acre)
4 25/325,318,319,320 Private Dhanhar 0.1614 (Acre ) || 0.0653177
5 27/321,322,323,320,319,324 Private Dhanhar 0.0907 (Acre ) || 0.0367058
. 0.2822006
6 28/369,368,321,322,323 Private Dhanhar 0.1142048
(Acre)
. 0.5378996
7 29/22,371,369,368 Private Dhanhar 0.2176851
(Acre)
0.0862001
8 30 Government AAhr 0.0348847
(Acre)
9 304/232,109,110,112,70,108,65,64,63,62 Private Dhanhar 0.0302 (Acre ) || 0.0122218
| 10 ” 305/61,66,70,65,64,62 || Private || Dhanhar || 0.0861 (Acre) || 0.0348442 |
| 11 ” 306/57,60,61,68,70,66,67 || Private || Dhanhar || 0.4134 (Acre) || 0.1673007 |
| 12 ” 307/57,60,61,68,69,70 || Private || Dhanhar || 0.2923 (Acre) || 0.1182922 |
13 || 309/34,36,37,38,39,69,70 Private Dhanhar 1.2345 (Acre ) || 0.4995953
. 0.0813001
14 |[31/372,373,374,378,379 Private Dhanhar 0.0329017
(Acre)
| 15 ” 310/270,271,272,273,43,42,37,34 || Government || Dhanhar-2 || 0.0426 (Acre) || 0.01724 |
. 0.6957002
16 ||32/22,371,372,375,376 Private Dhanhar 0.2815459
(Acre)
| 17 ” 328/119,110,112,106,107,71,72,70,74,85,105,104,111 || Private || Dhanhar-2 || 1.7082 (Acre ) || 0.6912991 |
| 18 ” 34/375,376,377 || Private || Dhanhar || 0.1509 (Acre) || 0.0610684 |
19 || 340/117,116,114 Private Dhanhar 0.1119 (Acre ) || 0.0452853
| 20 ” 341/114,113,112,103,115 || Private || Dhanhar || 0.045 (Acre) || 0.0182112 |
. 1.017899
21 || 342/118,117,114,113,112 Private Dhanhar 0.4119385
(Acre)
22 || 343/119,120,118,113,112 Private Dhanhar 0.2591 (Acre ) || 0.1048563
23 || 344/119,120,121,122,112,110,109,108,70,34,7 Government KARHA 0.0955 (Acre ) || 0.0386483
. 0.0129999
24 || 401/372,373,374,378,379 Private Dhanhar 0.005261
(Acre)
25 (|7 Government Raasta 0.149 (Acre) || 0.0602995
. 0.6121013
26 ||9/15,16,17,18,22,25,26,27,28,29,30 Private Dhanhar (Acre) 0.2477139
cre
Taluk: Tarari
Village: Mahesh Dih
27 |} 10/9,10/39 Private Dhanhar-3 1.239 (Acre ) || 0.5014164
| 28 ” 11/10 || Private || Bhith-2 || 0.0976 (Acre) || 0.0394982
29 || 12/11 Government karha 0.0284 (Acre ) || 0.0114933
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30 || 13/12 Private Dhanhar-3 0.231 (Acre) || 0.0934844
| 31 ” 14/13 || Private || Dhanhar-3 || 0.0104 (Acre) || 0.0042088
32 |[21/17 Government Baandh 0.0687 (Acre) || 0.0278025
33 || 22/18 Private Dhanhar-3 0.0542 (Acre ) || 0.0219344
34 || 36/105 Private Dhanhar-3 0.6689 (Acre ) || 0.2707001
| 35 ” 46/67 || Private || Dhanhar-3 || 0.275 (Acre ) || 0.111291
36 || 47/68/730 Government Purani Parti 0.1171 (Acre ) || 0.0473897
37 || 48/68 Private Dhanhar-3 1.2921 (Acre ) || 0.5229057
38 |[ 56/67 Private Dhanhar-3 0.1248 (Acre ) || 0.0505059
| 39 ” 57/103 || Private || Dhanhar-3 || 0.1935 (Acre) || 0.0783084 |
40 || 58/104 Private Dhanhar-3 0.2671 (Acre ) || 0.1080939
| 41 ” 59/102 || Government || Baandh || 0.0781 (Acre) || 0.0316066 |
Purani 0.0279001
42 (| 7/7,727 Government . 0.011291
Parati (Acre)
Purani
43 8/7 Government . 2.4893 (Acre) 1.007406
Parati
Village: Dumaria
. 0.4286987
44 |[ 1168 Private Dhanhar-1 0.1734925
(Acre)
. 0.1677999
45 || 1169/1512 Private Dhanhar-2 0.0679077
(Acre)
| 46 ” 1170/1515 || Private || Dhanhar-2 || 0.1482 (Acre) || 0.0599757 |
| 47 ” 1177/1517 || Private || Dhanhar-2 || 0.0982 (Acre) || 0.039741 |
48 || 1178/1518 Private Dhanhar-2 0.0962 (Acre ) || 0.0389316
| 49 ” 1181/1521 || Private || Dhanhar-2 || 0.0308 (Acre) || 0.0124646 |
. 0.7564991
50 || 1193/1383,1384,1397 Private Dhanhar-2 0.3061514
(Acre)
. 0.9206995
51 || 1194/1386,1385,1384,1383 Private Dhanhar-2 0.3726022
(Acre)
| 52 ” 1199/1584,1582,1526,1527,1585 || Government || Road || 0.2052 (Acre) || 0.0830433
53 || 1200/1398,1399,1400 Private Dhanhar-2 0.0196 (Acre) 0.007932
. 0.7378011
54 [ 1201/1396,1402,1400,1398 Private Dhanhar-2 0.2985836
(Acre)
. 0.772101
55 1204/1399,1400,1402 Private Dhanhar-2 0.3124646
(Acre)
. 0.1317999
56 || 1215/1400,1524,1412 Private Dhanhar-2 0.0533387
(Acre)
. 1.492501
57 || 1216/1400,1530,1412,1525,1399,1526,1529 Private Dhanhar-2 (Acre) 0.6040065
cre
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. 0.2643006

58 || 1220/1526,1529 Private Dhanhar-2 0.1069607
(Acre)

59 || 1221/1526,1527,1529 Private Dhanhar-2 0.1862 (Acre ) || 0.0753541

60 || 1222/1582,1584 Private Dhanhar-2 0.1309 (Acre ) || 0.0529745
. 0.0456999

61 1226/1584 Private Dhanhar-2 0.0184945
(Acre)
. 0.0499999

62 || 1256 Private Dhanhar 0.0202347
(Acre)
. 0.1068999

63 1257/1597 Private Dhanhar-2 0.0432618
(Acre)
. 0.4283997

64 1258/1596 Private Dhanhar-2 0.1733711
(Acre)
. 0.2214999

65 1259/1595 Private Dhanhar-2 0.0896398
(Acre)
. 0.0456001

66 || 1261/1589 Private Dhanhar-2 0.0184541
(Acre)
. 0.2096001

67 || 1262/1590 Private Dhanhar-2 0.084824
(Acre)
. 0.3231005

68 || 1263/1591 Private Dhanhar-2 0.1307568
(Acre)
. 0.412699

69 || 1264/1594 Private Dhanhar-2 0.1670174
(Acre)
. 0.2922007

70 || 1267/1600 Private Dhanhar 0.1182517
(Acre)
0.2381001

71 1276/1608 Government Aahar 0.0963578
(Acre)

72 || 1280/1610 Private Dhanhar-2 0.0426 (Acre) 0.01724
. 0.5598989

73 1281/1611 Private Dhanhar-2 0.2265884
(Acre)
. 0.0381999

74 || 1282/1616 Private Dhanhar 0.0154593
(Acre)
. 0.4136009

75 1283/1615 Private Dhanhar-2 0.1673816
(Acre)
. 0.3821006

76 || 1284/1614 Private Dhanhar-2 0.1546338
(Acre)
0.1516001

77 || 1285/1617,1618,1619 Government SADAK 0.0613517
(Acre)
. 0.7700995

78 || 1286/1619,1618,1617,1620 Private Dhanhar-2 0.3116552
(Acre)
0.0158999

79 || 507 Government ROAD 0.0064346
(Acre)
. 0.0629001

80 || 508/811 Private Dhanhar-1 0.0254553
(Acre)
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. 0.5923012
81 |]509/811,814,815,817 Private Dhanhar-1 0.2397005
(Acre)
. 0.3906009
82 |[510/813 Private Dhanhar-1 0.1580737
(Acre)
. 0.7451992
83 || 511/812,815 Private Dhanhar-1 0.3015783
(Acre)
0.0557001
84 || 512/812,815 Government Road 0.0225415
(Acre)
. 0.5144993
85 | 526/819,820,821,822,823,824,1717 Private Dhanhar-1 (Acre) 0.2082153
cre
. 0.7483003
86 || 527/826,825,823,824 Private Dhanhar-1 0.3028329
(Acre)
0.0757001
87 | 532/826,1711 Government karha 0.0306354
(Acre)
. 0.5655007
88 | 533/830,831,838 Private Dhanhar-1 0.2288547
(Acre)
. 0.2315001
89 || 535/838,839,840 Private Dhanhar-1 0.0936868
(Acre)
. 0.6330999
90 || 536/1708,839,840 Private Dhanhar-1 0.2562121
(Acre)
| 91 ” 538/839,1710,1711 || Private || Dhanhar-1 || 0.1211 (Acre) || 0.0490085
. 0.1120001
92 || 542/1685 Private Dhanhar-2 0.0453258
(Acre)
. 0.4130993
93 || 546/1675 Private Dhanhar-1 0.1671793
(Acre)
| 94 ” 547/1676 || Private || Dhanhar-1 || 0.4113 (Acre) || 0.1664508 |
. 0.4290002
95 || 549/1677 Private Dhanhar-2 0.1736139
(Acre)
| 96 ” 552/1680 || Private || Dhanhar-1 || 0.0929 (Acre ) || 0.0375961 |
| 97 ” 553/1681 || Private || Dhanhar-2 || 0.2045 (Acre) || 0.08276 |
. 0.3361005
98 || 554/1682 Private Dhanhar-2 0.1360178
(Acre)
. 0.2535987
99 || 555/1685,1684,1687 Private Dhanhar-2 0.1026305
(Acre)
. 0.6869009
100 || 556/1683 Private Dhanhar-2 0.2779846
(Acre)
. 0.0175999
101 |[ 557 Private Dhanhar 0.0071226
(Acre)
Village: Kiratpur
. DHANHAR- 0.361999
102 || 140 Private 0.1464994
2 (Acre)
. DHANHAR-
103 |] 141 Private 5 0.1488 (Acre ) || 0.0602185
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. DHANHAR-

104 || 147 Private 5 0.8975 (Acre ) || 0.3632133
. DHANHAR-

105 || 148 Private 5 0.6002 (Acre ) || 0.2428976
. DHANHAR-

106 || 149 Private 5 0.3521 (Acre ) || 0.1424929
. DHANHAR-

107 || 150 Private 5 0.1201 (Acre ) || 0.0486038
. DHANHAR-

108 ]| 152 Private 5 0.0245 (Acre) 0.009915
. DHANHAR-

109 |[ 156 Private 5 1.3843 (Acre ) || 0.5602185
. DHANHAR-

110 (| 157 Private ) 0.2298 (Acre ) || 0.0929988
. DHANHAR-

111 158 Private 5 0.5246 (Acre ) || 0.2123027
. DHANHAR-

112 || 44 Private ) 0.0472 (Acre ) || 0.0191016
| 113 ” 45 || Private || DHANHAR || 0.2743 (Acre) || 0.1110077 |
| 114 ” 46 || Private || DHANHAR || 0.0161 (Acre) || 0.0065156 |

. DHANHAR-

115 || 50 Private 1 0.7907 (Acre ) || 0.3199919
. DHANHAR-

116 || 51 Private ) 0.3949 (Acre ) || 0.1598138
. DHANHAR-

117 || 52 Private ] 0.4275 (Acre ) || 0.1730069
DHANHAR-

118 53 Government 5 0.1668 (Acre ) 0.067503
| 119 ” 54 || Government || Karha || 0.1703 (Acre) || 0.0689195

Total || 17.1445743

[F. No. NHAI/PIU/Patna-Ara-Sasaram/LA/2021/3A]

SHAIKH AMINKHAN, Director
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